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With reference to the above, I am directed to inform you that you have beengranted civil vacation from 06.10.20 24 to 20.10.2024, arong with station reavepermission, from the morning of 06.10.2024 ti, the morning of 21,10.2024. shriMridul Kumar Saikia, Addr. District & sessions ,Judge, Dibrugarh and in his absence shriV'K Singh, Addr. Diskict & sessrons ludge (FTC), DibrJgarh and in his absence shri siddharthasharma, civil Judge (Sr. Divn)-cum-Asstt. sessions Juige, oibrugarh and in his absence shriPritish Choudhury, chief ludiciar Magistrate, Dibrugarh and in his absence the senior mostJudiciar officer avairabre at the station wirr remain in charge of your court and office.

THE GAUHATI HIGH OURT AT GUWAHATI
(H]GH COU RT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

H II- 0 2 2 9147

Smti Sangeeta Gogoi Bora,
District & Sessions Judge,
Dibrugarh.

Dated Guwahati rhe ] \ August, 2024

Civil Vacation

Your letter no. DJD/3S63/2024 dated 2O.OB.ZO24.

Yours faithfully,

s4/-
]T. REGISTRAR (VIG ILANC E)

c -t 2 2 0q+g -st+1 a ,Jr-on-z\
J. the Principal Accountant General (A&F), Beltola, Guw

;y'lne Project Managcr, Gauhati Hrgh Court, Guwahati.

ahati for information
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